IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

AT HYDERABAD

oa.1/99 dgted : 5=-1-99
Batween

K. Venkataramana : Applicant

and

l. Union of India, r=p. by
General Manager, SC Rly.
Rall nilayam, S=cunderabad

2. Divnl., Rly. Manager
3C Rly, Vijavawada )
3, Sr. Divnl. Round Officer
SC Rly, vijayawada

4, Sr. Divnl., Mechanical Engr.(CW)
S5C Rly. Vijayawada

5. T. Krishnamurthy
CDME, SC Rly,
Vijayawada

6. Md. Nabibuddin
CDME, SC Rly,

Vijavawada Respondents

K.K. Ghakravarthy
Advocate

counsel for the applicant

J.R. Gopal Ran
S5C for Railways

counsal for the respondents

coram
Hon. Mr, Justice D.H. Nasir, Vichk Chairman

Hon. Mr, H., Rajendra Prasad, Member (Admn.)
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OA.1/99 dt.5-1-1999

Crder

Oral order (psr Hon. Mr. Justice D.H. Nasir, Vvice Chairman)

Heard.
1, It appears that the applicant approached the
Tribunal with a grievance that hls name in the Seniority
List was overlooked, which resulted in the opportunity of
promotion being denied to him. It further appears that
the applicant has already made representations in this

regard to the respondents but the same has not bsen
_".L

Hom

disposed of. In«view of the matter interest of justice
will be served if Respondent-3 is directed to takea &ake
into consideration the representations of the applicant
and decide the same within eight weeks from thehate of
receaipt of copy of this order. Ordered accordingly.

3. oA 1is ﬁi;fosed of. No costs.

v.A
— {‘E?/Zﬂ .
(D.H. Nasir)
Vice Chairman

4ﬁ
Dated : January 5, 99 ékirf'
Dictated In Open Court 7-141.
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